FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR
UNITED ROYALFAB ENGINEERING PRIVATE LIMITED
OPERATING IN FABRICATION INDUSTRY AT KOLKATA
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

SL.

RELEVANT PARTICULARS f

Name of the corporate debtor along with PAN
& CIN/ LLP No.

United Royalfab Engineering Private
Limited

PAN: AABCUS8262G

CIN:; U29253WB2011PTC168820

2. | Address of the registered office Nabanagar Street Nangi Parbangla Batanagar,
Kolkata, West Bengal, India, 700140
3. | URL of website No active website exists
4. | Details of place where majority of fixed Factory Address: 77 Mallickpur Road,
assets are located Dakshin Raipur, Nainan Road, Near Dongaria
Water Treatment Plant, P.O. & P.S. —
Nodakhali, South 24 Parganas, Kolkata —
743318, West Bengal
5. | Installed capacity of main products/ services | Casting Foundry — 200 Ton/Month
Induction Furnace — 1 Ton
6. | Quantity and value of main products/ services | As per audited financials for FY 2023-24,
sold in last financial year Sales — NIL
7. | Number of employees/ workmen Nil (as on Insolvency Commencement
Date)
8. | Further details including last available https://drive.google.com/drive/folders/
financial statements (with schedules) of two 1i4P33eQTYR1OUEdwni3Bqag-
years, lists of creditors are available at URL: | 20T9evn7?usp=sharing
9. | Eligibility for resolution applicants under https://drive.google.com/drive/folders/
section 25(2)(h) of the Code is available at 1i4P33eQTYR10OUEdwni3Bgag-
URL: 20T9evn7?usp=sharing
10. | Last date for receipt of expression of interest | 14" February 2026
11. | Date of issue of provisional list of prospective | 19" February 2026
resolution applicants
12. | Last date for submission of objections to 24" February 2026
provisional list
13. | Date of issue of final list of prospective 15 March 2026
resolution applicants
14. | Date of issue of information memorandum, 6™ March 2026
evaluation matrix and request for resolution
plans to prospective resolution applicants
15. | Last date for submission of resolution plans 6" April 2026
16. | Process email id to submit Expression of united.cirp@gmail.com
Interest
17. | Details of the corporate debtor’s registration | Small (As per MSME Portal)

status as MSME.,

Py

‘ S i

“Niraj Agrawal

Resolution Professional, IP Regn. No.: IBBI/IPA-001/IP-P00130/2017-2018/10272
AFA No.: AA1/10272/02/311226/108940; AFA valid till 31.12.2026
Registered Address: Matrix Tower, DN-24, 4th Floor, Room No. 407,

Date: 30.01.2026

Place: Kolkata

Z| 1p-P00130/
%i 2017-18/10272/ &

Q.

YCF pROTS

Sector V, Salt Lake, Kolkata — 700091

For United Royalfab Engineering Private Limited
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FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
UNITED ROYALFAB ENGINEERING PRIVATE LIMITED
OPERATING IN FABRICATION INDUSTRY AT KOLKATA
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

SL. RELEVANT PARTICULARS
1. [Name of the corporate debtor along with | United Royalfab Engineering Private Limited
PAN & CIN/LLP No. PAN:AABCUB262G
CIN: U29253WB2011PTC168820
2. |Address of the registered office Nabanagar Street Nangi Parbangla Batanagar,
Kolkata, West Bengal, India, 700140
3. |URLofwebsite No active website exists
4. |Details of place where majority of fixed | Factory Address: 77 Mallickpur Road, Dakshin
assets are located Raipur, Nainan Road, Near Dongaria Water

Treatment Plant, P.O. & P.S. - Nodakhali, South
24 Parganas, Kolkata - 743318, West Bengal
5. |Installed capacity of main products/|Casting Foundry-200 Ton/Month

services Induction Furnace-1Ton

6. |Quantity and value of main products/|As per audited financials for FY 2023-24, Sales
services sold in last financial year -NIL

7. |Numberof employees/ workmen Nil (as on Insolvency Commencement Date)

8. |Further details including last available | https://drive.google.com/drive/folders/

financial statements (with schedules) oftwo[1i4P33eQTYR10UEdwni3Bqag-
years, lists of creditors are available at URL: | 20T9evn7?usp=sharing

9. |Eligibility for resolution applicants under | https://drive.google.com/drive/folders/

section 25(2)(h) of the Code is available at{1i4P33eQTYR10UEdwni3Bqag-
URL: 20T9evn7?usp=sharing

10. |Last date for receipt of expression of interest | 14th February 2026

11. |Date of issue of provisional list of|19th February 2026

prospective resolution applicants
12. |Last date for submission of objections to|24th February 2026
provisional list
13. [Date of issue of final list of prospective | 1stMarch 2026
resolution applicants
14. |Date of issue of information memorandum, | 6th March 2026
evaluation matrix and request for resolution
plans to prospective resolution applicants
15. |Lastdate for submission of resolution plans | 6th April 2026

16. |Process email id to submit Expression of | united.cirp@gmail.com
Interest
17. |Details of the corporate debtor's|Small(As per MSME Portal)
registration status as MSME.

Niraj Agrawal

Resolution Professional, IP Regn. No.: IBBI/IPA-001/IP-P00130/2017-2018/10272

AFA No.: AA1/10272/02/311226/108940; AFA valid till 31.12.2026

Registered Address: Matrix Tower, DN-24, 4th Floor, Room No. 407,

Date: 30.01.2026 Sector V, Salt Lake, Kolkata-700091
Place: Kolkata For United Royalfab Engineering Private Limited
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